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FORM A

PUBLIC AN
(Regulation 14 of the Insolvency ar

UNCEMENT
ankruptcy Board of India (Voluntary

Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOL!

DERS OF RATHI TURBOFLEX PRIVATE

LIMITED

1 [ Name of Corporate Person

Rathi Turboflex Private Limited

Date ofincorporation of Corporate Person

2611212002

3 | Authority under which corporate person s
inorporsdreglrd

Register of Companies - Pune

4 IN) limited
Iwab\h(ywdenu(y numberof Corporate Person

CIN: 017536

5 |Address of the registered office and
principal ofce (ifany) o Corporate Person

(Gaia Apex, S. R. No 33/1/1/2, Plot-DSecond
[Floor, Viman Nagar, Pune, Maharashira,

IDBI Bank Ltd., Regional Office, Kolhapur& Goa
Region, Matoshree Plaza, 455, E Ward,

First Floor, Venus Comer,Station Road, Shzhupun
Kolhapur 416001. Website: www.idbibank.in

[ IEED

Public Notice for Conversion of Chikhali (Prayag) Br., Kolhapur

The Bank has decided to convert the Chikhali ( Prayag ) Branch situated at
Ramcharan Building, Main Road, Chikhali (Prayag), Tal. Karveer, Kolhapur -
416229 into BC outlet with effect from 21st April, 2025. Existing customers
can avail the banking services from the fixed BC outlet opened at Mouje
Chikhali, Tal. Karveer, District - Kolhapur - 416229. For all enquiries, please
contact IDBI Bank, Warange Branch, Waranage, Tal. Karveer,
Dist. Kolhapur - 416229, Conlacl No.: 0231 - 2425770. We assure best of

5

NATA SAHAKARI BANK LTD OSMANABAD

Branch — WASHI

AUCTION / PUBLIC NOTICE
SALE NOTICE OF IMMOVABLE PROPERTIES BY INVITING PUBLIC AUCTION UNDER RULES 8(6) & 9 OF
THE SECURITY INTEREST ( ENFOCEMENT ) RULES 2002.Notice is hereby given to the effect that the
immovable properties described herein, taken physical possession under the provisions of the Securitisation and
Reconstruction of Financial Assets and Enforcement of security Interest (Enfocement) Rules 2002, will be sold by
PublicAuction are sale of the under mentioned property on the following terms and conditions.
Name Of Secured Deb!f
Borrower / total Outstanding
Mortgagor future Interest

OSMANABAD

Discription of Reserved Date, Time And
Property Price R: Place of Auction
Date -28.04.2025
Time- 1.00 PM
Osmanabad Janata

1. Borrower

. Aysha Manjur
Pathan

Borrower Rs. Loan No.
Sou. Aysha Manjur 6,40,083/- | 131335100000470
Pathan Date 28.02.2025

At Washi Nagarpanchayat
ndia, 411014, ourservices from aswell, disregretted. At. Post. Shivshakati | House No. 2631 Area 600 sq.ft. Total Outstanding | Sahakari Bank Ltd
6 |Liquidation commencement date of|25.03.2025 KOLHAPUR. . Sd/-, o Nagar, Washi, Tq.. Bounded B Rs. 25,92,700/- Branch- WashiTg.
Corporate Person Date: 26.03.2025. Chief General Manager, Pune Zone | Washi Dist. Dharashlv East %‘C With future Interest Washi
7 [Name, Address, Emailaddress, Telephone |Name: Pramod Dattaram Rasar w West * Own House and Other Expenses.|  Dist Dharashiv.
No.-1881/1PA-001/1P South: Road

Pnnm/zw 18111259 Khanderao Chede | Nodp : Baburao Ughade

liquidator AtPost. Chede Gall, Date -28.04.2025
cnen Eosumboucgs Wash T Washi Dist 2 Al Washi Nagarpanchayat Time-2.00 P
Phone: + 91 9820024763 Dharashiv. House No. 2631/1 Area 600 sq.ft| 4, 37 o Osmanabad Janata
Email : pdrasam@gmail.com 2. Shri. Sudhir Bounded By - Sahakari Bank Ltd.
Le 9 Sampatrao Chede | East : Own House Branch- WashiTq.
8L 20042025 90 AtFost. Ghede Gall, | West : Road Washi
Notice is hereby given that the Rathi Turboflex Private Limited has commenced voluntar /ashi, /as| outh Dist Dharashiv
iuatonon28 052025 i mé . qUAR o, fewd qawaraiie, ol 411002 [ INCENS S s

Rathi Turboflex Pri
theirclaims, on or before 24.04.2025, to mehqmdamr atthe address mentioned againstitem?7.
The financial creditors shall submit their proof of claims by electronic means only. All other
postor

Terms & Conditions :- 1) The eamest money deposit is Rs.10,000/- ( In Words- Ten Thousand Only) to participate in the
auction. 2) The aforesaid properties shall not be sold below the reserved price mentioned above. 3) The Successful bidder
shall have to pay deposit 25% of the sale price immediately after the acceptance of the bid price by the Authorised Officer in
respect to the sale and remaining 75% amount has to be paid within 15 days from the date acceptance of the bid failure to
deposit the balance amount within prescribed period the amount deposited shall be forfeited. 4) Inspection of the above
mentioned Socured Assets wil be permited t siteto The nlending person at 3.00 pm fo 400 pm il he date of aucion on
dnesday Only. 5) inthe auction will be sold by public auction on “as is basis”
) The aulherised offco roserves had right o rofuso, reect,cancel any of the offo mads by (he bidder wihout assgning any
reasons.7)The buyer the tax, light taxes on'the sbove propery. 8) The property wil b sold
in*AS IS WHERE IS" conditions including if any,(There are no o the knowledge of the bank.)
9) Sale shall be confirmed in favour of the successful bidder,subject to confirmation of the same by the secured credtor. 10)
Forfurther details Phone No.02478-276023
24/03/2025
:-Washi

B H, 020 24489400 24489973, 9422004457, 9545513073
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Dte 26 arcn, 2025
o Pun

Sdi-
Plac Pramod Dattaram Rasam

Liquidator
18I Reg. No. IBBI/IPA-001/IP- P007zz/20171sl11259

Authorised Officer
Osmanabad Jansta Sanakar Bank L. Osmanabad
Branehissht

Date
Place

o1& Canara Bank<A

LATUR AUSA ROAD BRANCH
(15247)

POSSESSION NOTICE [SECTION 13(4)]

[0 oo s

CIN - U65922KL2011PLC029231
Corporate Office : Muthoot Homefin (INDIA) nd 1s/E The Ruby, Senapan Bapat
Marg, Tulsi Pipe Road, Near Runarel ||
Branch Office: Muthoot Home
Estate Co-Op Society, Old Mumbai
Pune - 411003 Maharashtra
APPENDIX-IV-A [See proviso to Rule 8(6)]
PUBLIC NOTICE FOR PRIVATE TREATY CUM SALE
Pursuant to taking possession of the secured asset mentioned hereunder by the Authorized Officer of Muthoot Homefin
(india) Ltd. under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 for the recovery of amount due from borrower/s, offers are invited by the undersigned in sealed covers for purchase
of immovable property,as described hereunder, which i in the possession, on ‘As Is Where Is Basis’ As Is What Is Basis’
it Is Basis’, Parti i i

Muthoot Homefin

Muthoot Homefin (India) Ltd.

e Highway, Wakadewadi, Shivajinagar,

Whereas :

The undersigned being the Authorised Officer of the Canara Bank under
Securitisation And Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 (Act 54 of 2002) (hereinafter referred to as “the Act”)
and in exercise of powers conferred under Section 13(12) read with Rule 3 of the
Security Interest (Enforcement) Rules 2002, issued a Demand Notice dated
30/12/2024 and published on daily newspaper namely Business Standard &
Dainik Punya Nagari dated 17/01/2025 calling upon the SMT. MEENAXI

A W Rl A 1) 1) as"rd - ”Bnmrwer(si/ Description Reserve Earnest

GANE%;! JOSHI ‘and '_SHZI. ﬁll:‘NEsr: PM;DHRARD {lfggllnégﬂmﬂ\&m to | | gor Rreer uRwe, qoT teamra Wil Joe @ SrREss IETERE gédid 2o sroveEsd | | |no Cn»Bom)we/r[s]/ Notice Date and of the Immovable Price oney
repay the amount mentioned in the notice, being Rs.11,39,059.21/- (Rupees Roreal. iy Guarantors) / Loan Amount ropert Deposit (EMD]
Eleven Lakhs Thiry-Nine Thousand Fify-Nine-and paise Twenty-one) wit | | 2230 &gﬁ ﬁej;a e 53 THUT & 046 3{;" U & 11.50 AT 21; 0'%07 §.a Account No./ Branch property (10% of RP)
interest thereon within 60 days from the date of receipt of the said notice. e S 421 02 ¥ 21.00 R IRl PR 1.45 U, T T F . 422 THU 03 & 48 3R 1. |Datta Mahadev | 25-Mar-2021/ Rs.| Flat No 303 3rd Floor Arjun Paradises No 75/5/ Rs. Rs.

Ut &1 2 T 61 AR AR IMHR 1.43 U 3N, I s arewren onfdr 471 IT oA eI Survashe/ Mayuri | 21,27,676/- |3/1 Raikar Mala Dhayari Gaon Pune Maharashtra- 20,10,000/| 2,01,000/-
The borrower having failed to repay the amount, notice is hereby given to the | | 2riey wXd) el afRarE / R¥am / areviel & aRTE |d Moddrar Yeer T freaT dSierT Datta 5“”"55// Rupees Twenty 41104ggﬁgfezaﬂ(‘f“fg&'gy%g;‘gﬁﬂg?{’fﬁif Sebney Rupees Two
borrower and the public in general that the undersigned has taken possession of T AR Porel ARIBR FIard R deRieiar ﬂiﬂﬁ T amRT 2 S The d |18 In The Office Of Sub Registrar Haveli-XVI. Lakh Te The d
the property described herein below in exercise of powers conferred on him / her W . . (\ﬂg) W une E;ﬁnuun%“rzadn Hawnng Beounécaerles— “orﬂe\rg':drjaavce:(v ;L;adAnd 'rhaousaennd gmn

’ i AIHET el m@?@‘d RGN AT BTG HexdT goae drar eventy Six Only. |Shivalay Heights, South- Open Plot, East- Arjun nly.

under section 13(4) of the said Act, read with Rule 8 & 9 of the said Rule on this | | & g dl dou g el ¥, e S Sbe Onk S*r‘m'ge Heght Dg outh- Open Plot, East- A L
24th day of March of the year 2025, T HETG oATael

1.The Auction s being held on “AS IS WHERE IS” AND “AS IS WHAT IS” basis
2. The detailed terms and conditions of the auction sale are incorporated in the prescribed tender form, available at the
above mentioned regional office

3. Last Date of Submission of Sealed Bid/Offer in the prescribed tender forms along with EMD payable by way of Demand

The borrower in particular and the public in general are hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of Canara Bank for an amount of Rs.11,39,059.21 - (Rupees Eleven
Lakhs Thirty-Nine Thousand Fifty-Nine and paise Twenty-One) and interest

freada avia
) o1 Rreet aRve, o7 g Al god 7 Fovess THTERd gedia Aol SrRasd

Draft in Favor of 'Muthoot Homefin (India) Ltd". along with KYC is on 16-Apr-2025 till 04:00 PM at Regional Office the address
thereon. . Rreeryo ALl e = 53 T & 0.46 AR U & 11.50 AR, AR MHR 0.07 T.| | mentioned herein above. Tenders that are not filled beyond last as
The borrower's attention is invited to the provisions of Section 13(8) of the Act,in | | 9 TT€ T 421 & 02 ¥ 21.00 IR ARM AHR 145 U ST Te %, 422 TRV &7 03 § 48 IR L,mg:imdera"d shallaccordingly be rejected. No interest shaj be paid on the EMD,
respect of time available, to redeem the secured assets. AP &7 2 T 61 AR TN AR 143 U 3N, IR I STGYET A 47 I 37hA FTGE 5. Date of Opening of the Bid/Offer Auction Date for Property is 17-Apt-2025 at the above mentioned Branch Office address at

01:00 PM. by the Authorised Officer.

e TR AD! afgare / fevar / arevie am

[Details of security assets]

Sdl- 6.The MHILshall not any.

. . their Responsible to pay the sum would bethawﬂhe Succsss'u\ auc(lcn purchase The Intending bidder should make(he\ruwn
T eyl LS. ot

g N 5 7. The Highest bidder shall be subject t | VMH\LL{dA(h d Offi hall Re the ht t tall of

NO.7256/1, GAT NO.122/1 NEAR FLYOVER LATUR BARSHI ROAD HARANGUL (8K)| | ¥1® — ks g 99D L g, the offer 131 so received without assign any reacon His decisionshallbe final andbindinge T o

LATUR. TQ AND DIST LATUR 413531 BOUNDED BY: EAST: FLAT NO.2 WEST:
PASSAGE AND FLAT NO.201 & 102 NORTH: FLAT N0.204 SOUTH: 70 FT ROAD ON
GROUND FLOOR NAME OF TITLE HOLDER : SMT. MEENAXI GANESH JOSHI &
SHRI.GANESH PANDITRAO JOSHI

8. The e hereby given 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002 to pay the sum
mentioned a¢ above before the date of Auction failing which the immovable property will be auctioned and balance, if any,
will be recovered with interest and costs. If the Borrower pays the amount due to Muthoot Homefin (India) Ltd, in full, before
the date of sale, auctionis liable to be set aside.

For further details, contact the Authorised Officer, at the above mentioned Office address Contact Person- Pavan Tele-

9420735873
DATE: 24/03/2025 Sd/- Date : March 26, 2025 Sd/- Authorized Officer,
PLACE : Latur Authorised Officer, Canara Bank \Place: Pune Muthoot Homefin (India) Limited/

Regd. Off: 601, 6th Floor, ACKRUTI STAR, CENTRAL ROAD, MIDC, ANDHERI EAST, MUMBAI -400093
Centralized desk : 18001020 Email id : support@angelone.in
Member of : NSE / BSE / BSE REMISIER / MCX / MCX SX / NCDEX
Member IDs: NSE : 12798, BSE : 612, MCX : 12685,
NCDEX : 00220 SEBI Registration No: INZ000161534
This is to inform all concerned that we have initiated the cancellation of
Person (AP) due to regulatory reasons/concerns.

DS

— MUTUAL FUND
NOTICE is hereby given that DSP Trustee Private Limited, the Trustee to DSP Mutual Fund (‘Fund’) has approved the distribution under Income Distribution cum Capital
Withdrawal (IDCW') Option(s) of the below mentioned scheme(s) of the Fund.

Name OfAu- | Trade Name Address of AP AP Registration No.
thorised Person of AP
GOURINANDA | GOURINANDA | Malmatia No 91 Bamani Tal Khanapur Dist Sangli| NSE : AP0397615591 Record Date*: March 28, 2025
MARUTRAO  [MARUTRAO  |416312 Maharashtra BSE : AP01061201168165 i
SHINDE SHINDE MCX : MCX/API170311 Quantum of IDCW | Face Val Latest available Net Asset Value
. uantum o ace Value N AV
Any person dealing with the above-mentioned Auhorised Person henceforth shall do so at fheir own risk. ANGEL ONE LTD. Name of Scheme(s) Plan(s) Option(s) . " (‘NAV’) as on March 24, 2024
#
shall not be liable for any dealings with the said entity post the issuance of this notice. Investors having any queries or concerns. (Zper Unit) (Zper Unit) y
regarding this matter are requested to contact ANGEL ONE LTD. within 15 days from the date of issuing this notice. I (Zper unit)
Elaal;_:'ﬁﬁa-g:éﬁfm or ANGEL ONE LTD DSP Gilt Fund Regular DCW 0.289000 0.00 .5064
. S0 Authoried Signatory DSP Gilt Fund Direct DCW 0.326100 0.00 .6505
DSP Savings Fund Regular DCW 0.408500 0.00 .5645
DSP Direct DCW 0.423900 0.00 .6107
= < DSP Regular | Quarterly DCW .239490 0.0 .9745
Silcs =] § DSP Regular Savings Fund Direct | Quarterly IDCW 23949 I 369
Nanded Merchants Co-Operative Bank Ltd. Nanded DSP Term Fund Regular DCW .88800 0.0 .831
R :;:I;NDIGX IVO(Se::.uNI‘e‘;(l)‘)W ThBon T DSP Term Fund Direct DCW .96050! 0.0 .8564
P 4
POSSESSION NOTICE (For Immovable Property) g 5 gonc Eund RS. ular gcw '8;720 - ';38
Whereas, The undersigned being the Authorised officer of The Nanded Merchants co-operative Bank Ltd; Nanded As| ond Fund irect C! 0.927700 0.00 .293
decided by Board of Directors Meeting Held on Dt.10/04/2024 of Deendayal Nagari Sahakari Bank Ltd, Ambejogai Vide| DSP Ultra Short Fund Regular DCW 19.689200 1000.00 1128.3826
Resolution No. 1/01 and informed our bank vide letter Ref, No. Deendayal Bank/H.0/Recovery/67/2024/25 Dt. 16/04/2024| DSP Ultra Short Fund Direct DCW 21.754100 1000.00 1141.1058
lead Bank has given recovery/Legal authority to the Authorised Officer of The Nanded Merchants co-operative Bank Ltd; - Tt
Nanded it was approved by The Nanded Merchants co-operative Bank Ltd; Nanded vide Resolution No.8/1, Dt.29/04/2024) DSP Credit Risk Fund Regular DCW 44960 0.00 .999
under the securitisation and reconstruction of financial Assets and enforcement of security interest (Second) ordinance, zooz D¢ P Credit F R|sk Fund Regular Quarterly IDCW .35170! .00 597
(0rd.30f 2002) and n exercise of powers conferred under section 13(12) DSP Credit | Direct IDCW 564901 0.00 161
rules.2002 issued demand notice Date. 10/05/2024 calling upon following borrower & Guarantor within 60 day s from the da(e Ls irec A 3
of receiptof the said notice. DS Direct Quarterly IDCW 385001 .00 2.744.
st. | Borrower Name and | Name and Address of Guarantors for | Loan & Outstanding| ~Amountof | Possession Date DS Regular IDCW 0.78350! 0.00 1.007
No.| Address ur Loan accounts (13/2)& Date 2 Regular Quanerl |DCW 0 730 04
1 | Hotel New Aniket 1) Phad Aniket Ashok . R/c Te Lo: 10/05/2024 25/03/2025 i
Poreonad U | Dharmapur TaPart ajmath, RS12600,000/- | Re,30,01,610/- % B::gg} Quar{gr(l:yVYDCW 8 238 E 82‘1‘ g
Dist.Beed. 4> - 0 &
xrmapw Tq Parli | 2) Phad Tushar Ashok. R/c P 6 2
S et | s e te DSP Regular | IDCW 094760 0 2831
JEr L N e I 2 e B 09720 000 i
ervices Prop.Pha iypothecation 5.80,31,882/- -Sec Fund irec X X .
Vidya Ashok. & Dharmapuri, Tq.Parli Vaijnath, R5.77,00,000/- = -
SR T B ° / DSP_10Y G-Sec Fund Direct | Quarterly IDCW 0.26850! 049
aijnath, DistBeed_| 4) Phad Kalpana Aniket. /o DSP Low Duration Fund Regular | Quarterly IDCW 0.183600 907
Dharmapuri, Ta.Parli Vaijnath, 2 &
¥ | Soiesperoten g | Distec o e e DSP Low Duration Fund Direct | Quarterly IDCW 0.191500 I 0.945
Vidya Ashok Rfo | 5) Phad Jyoti Tushar. R/o 00,000/ 48,349/, FS . F C 3
B N ari | Dharmapur, Ta.Parii Vaiinath, D: trategic Bond Fund Regular ID 103.508800 1000.00 1326.3696
Vaijnath, Dist Beed g;s;haﬁgwan Niesh. o DSP Corporate Bond Fund Direct IDCW 0.854700 .0 .0273
[ Hotel Aniket Lodge | Dharmapu, Ta.Pari Vainath, Termtosn o | olosanea | 2s/03/2025 DSP Corporate Bond Fund Direct Quarterly IDCW 0.203100 .00 4262
and Restauran Darnan 5.3,85,00000/- | Rs.4,04,51,767/- P F
PropPhad Vidya O\ Gite Asha Narsingrao. Rfo D: DCorporate ond Fund Regular IDC 0. 0 .01 9753
Dharmaseri, Tq,parl | Prashant Nagar, Ambejogai, DSP Corporate Bond Fun: Regular | _Quarterly IDCW 0. 0 .0l 7712
Vaijnath, Dist.Beed | Ta-Ambejigai, Dist.Beed. DSP Equity Savings Fund Regular | _Quarterly DCW 0.210000 .0 4.085
Above named Borrower & Guarantor having failed to repay the amount, notice is hereby given to the borrower and the| DSP Equity Savings Fund Direct Quarterly IDCW 0.210000 .0 7.407
public in general under Consortium Agreement with Nanded Marchants Co-op Bank & Deendayal Nagari Sahakari Bank Ltd, DSP Aggressive Hybrid Fund Reqular DC 0.200000 0 9.464
Ambejogai the undersigned has taken possession of the property described here in below in exercise of powers conferred on ! L eqular 2 : :
her i undier section 13(4)of neeread with e S of the' this 25 March 2025, DSP Aggressive Hybrid Fund Direct IDCW 0.200000 .0 1.272

The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of the The Nanded Merchants co-operative Bank Ltd; Nanded Branch Parbhanii
BankBranch ifor an amount and interest thereon
Description of the Immovable Property mortgaged for above mentioned
four loan accounts witch are in the Name of Borrower & Guarantor
Property No.1
Property Owner Borrower Phad Vidya Ashok
Allthat the piece and parcel of freehold land together with here ditaments and premises and the Hotel building together
with petrol pump comprising of office, Restaurant, Lodging Rooms & Suits, Parking, Toilet and watchman cabin lying and being
at plot of land bearing that N.A Plot of land bearing Gat No.1061adm O.H.81 R situated within the village limits Dharmapuri
Taluka & Registration Sub - Taluka Parli (V) Dist. Beed Together with the building of Hotel Aniket Lodge and Restaurant and
building and construction of Aniket Petroleum Services.
Property No.2
Property Owner Gurantor Phad Aniket Ashok
Allthat piece and parcel of freehold land together with hereditaments and premises situate, lying and being land bearing
Gut No.1062 admg 1 H.49 R including N.A Plot admg 2500 Sq.Mtr. Together with the Tin shed hau Knchzn wc Bath & toilets &|
Fabricated 14 Huts, Garden of Hotel y Ta\uka&

#The per unit rate is same for individual and other category of investors. *If in case the Record Date falls on a non-Business Day, the immediately following Business Day
shall be the Record Date except for DSP Credit Risk Fund, DSP Regular Savings Fund and DSP Corporate Bond Fund, the record date shall be immediately preceding
Business Day as prescribed in the respective Scheme Information Document. Distribution of the above IDCW is subject to the availability and adequacy of distributable
surplus.

Pursuant to payment of IDCW, the NAV of the IDCW Option(s) of the aforesaid Scheme(s) of the Fund would fall to the extent of payout and statutory levy, if any.
IDCW amount will be paid to all those Unit Holders/Beneficial Owners whose names appear in the records of the Registrar and Transfer Agent, Computer Age Management
Services Limited/statement of Beneficiary Owners maintained by the Depositories under the IDCW Option(s) of the aforesaid Scheme(s) as on the Record Date. The Payout
shall be subject to tax deducted at source (TDS) as applicable.

Unit holders are advised to update change of address / bank details, if any, with depository participant(s) in advance of the Record Date.

Property Owner Borrower Phad Vidya Ashok
Al that piece and parcel of Gram Panchayat H.No.288 Dharmapuri admg 78.075q.Mtr Together with the building
Taluka Taluka Parli (V) Dist.Beed
Property No.4
Property Owner Borrower Phad Vidya Ashok
Open Plot Having Gram Panchayat H:No.1400 Dharmapuri admg 250.93 a.Mtr situated within
Taluka & Taluka arli (V) D it
Property No.
Property Owner Borrower Phad Vidya Ashok
Allthat piece and parcel of Commercil open Plot with construction
admg Taluka
Date :- 25/03/2025
Place :- Dharmapuri, Ta.Parli Vaijnath, Dist Beed.

Any queries/clarifications in this regard may be addressed to: DSP ASSET MANAGERS PRIVATE LIMITED CIN: U65990MH2021PTC362316, Investment Manager for
DSP Mutual Fund (‘Fund’), Mafatlal Centre, 10th Floor, Nariman Point, Mumbai 400021, Tel. No.: 91-22-66578000, Fax No.: 91-22 66578181, Toll Free No: 1800 200 4499
Website: www.dspim.com

ther B

lIthat

Unit holders are requested to update their PAN, KYC, email address, mobile number, nominee details with AMC and are also advised to link their PAN with Aadhaar Number.
Further, Unit holders can view the Investor Charter available on website of the Fund as well as check for any unclaimed redemptions or Income Distribution cum Capital
Withdrawal (IDCW') payments.

P
ub-Taluka Parli (V) Dist.Beed.
Signature
(Layak Nerlikar)
Authorised Officer
The Nanded Merchants Co-operative Bank Ltd; Nanded
Head Office: M.GRoad, Old Mondha Nanded

Place: Mumbai
Date: March 25, 2025

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.
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